-

RFGISTERED No. D-28

‘@Cluz Gazette

of India

NEW DELHI, SATURDAY, NOVEMBER 5, 1919

PART 1—Section 2

Government of India Notifications relating to Appointments, Promotions, etc.
" (other than the Ministry of Defence)

—

PARTITION SECRETARIAT

New Delhi, the 22nd October 1949

No. ©C.1.(11)(i)/47.—Mr. Bhagat_ Saran Bhatnagar,
Under Secretary, Pa.tition Secretariat was granted leave
on average pay for 15 days with effect frems the 3rd October,
1949 to 17th Oectober, 1949 with permisgion to prefix boli-
days from 20th September to-2und October, 1949.

7
No. C.1(11)(ii)/47.—On the cxpiry of his leave M.
Bhagat Saran Bhatnaga., Under Secretary, Partition
Secretariat, resumed charge of his duties on the forenoon
of the 18th October, 1949.

5. JAGANNATHAN, Joint Seey.

MINISTRY OF LAW
New Delhi, the 26th October 1949

No. F.344/48-G.A.—The services of Mr. Kumeshwar
Prasad Sinha have been replaced at the disposal of the
Gove nment of Bihar with effect from the afternoon of the
19th October, 1949,

N. (. RAY, Joint Secy.

MINISTRY OF HOME AFFAIRS
New Delhi, the 26th October 1949

No. 74/11/49-Admn.—Mr. R. C. Dutt, [.C.S., Secretary,
Special Rec.uitment Board and ex-officio Deputy Secre-
tary, Ministry of Home Affairs, was granted leave on aver-
age pay for 22 days with effect from the 3rd October, 1949,
with permission to prefis the holidays on the 29th and
30th September.and 1st and 2nd October 1949. He
resumed charge of his duties on the 25th October 1949.

This Ministry’s notification of even numbe: dated the
5th October, 1949 is cancelled.

H. J. 9TOOKY, Djy. Secy.

New Delhi, the 28th October 1949

No. 76/4/49-Admn.—The services of Mr. H. J. Stooks,
Deputy Secretary, Ministry of Home Affairs, have been
placed at the disposal of the Ministry of Food with effect
from the forenoon of the 1st November 1949,

S. B. BAPAT, Joint Scey.
(1535)

New Delhi, the 28th October 1949

No. 74/13/49-Admn.—Mr. 8. L. Mathuria, a provision-
ally permanent Superintendent and officiating Assistant
Secretary in the Ministry of Home Affairs, has been grant-
ed leave on average pay for one month with effect from
the 3rd October, 1049, with perwission to prefix the Loli-
days on the 29th and 30th September and 1st and 9nd
October 1949.

KARAM CHAND, Under Seccy.

Svea ~

New Delhi, the 29th October 1049

No. 12/76/49-Apptts(AIS).—The following _ officers
selected under the Emergency Recruitment SChemne Tawa.
been appointed fo the Indian Adminigtrative Service on

probation with effect from the dates shown against their
NAINes :—

1. Mr. Mohan Mukerji, 15th October 1949,

2. Mr. R. N. Madhok, 15th October 1949,

3. Mr. G. S. Srinivasan, 15th October 1949,

4. Mr. 8. K. Gangopadhyay, 15th October 1949.

5. Mr. 8. 8. Murty, 15th October 1949.

6. My. H. Nanjundiah, 15th October 1949,

7. Mr. M. P. Cariapa, 15th October 1949,
Mr. Bhupendra Narayan, 15th October 1949.
Mr. A. T. Bhanagay, 15th October 1949.

10. Mr. P. C. Alexander, 15th October 1949,

11. Maharaj Kwnar Promod Singh of Rajpipla, 15th
October 1949

12. Mr. Pradyot Kumar Chakravarti, 15th October
1949.

15, Mr. Anil De, 15th October 1949,

14, Mr. Anil Kumar Datta, 13th October 1949,

15. Mr. Rai Dharambir Thapar, 15th October 1949.

16. Mr. Amar Singh Baghel, 15th October 1949.

17. Mr. Sudhanshu Kumar Bose, 15th October 1949.

18. Mr. R. 8. Shukla, 15th October 1949,

19. My, Ashim Kumar Roy, 15th October 1949.

20. Mr. Shiba Prosad Mitra, 15th October 1949,
21. Mr. H. K. Tandon, 15th October 1949,
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22. Mr. T. A. 8. Balakrishnan, 15th October 1949. New Delhr, the 17th October 1949
23. Mr. K. Srinivasan, 15th October 1949. No. 1(84)RF-49.—Mr. N, C. Puri was HPPOiP‘Epd as
. 30 - 1949 Senior Officer in Relief Camp  Kurukshetra wifh effect
24. Myr. C. P. Srivastava, 15th October from 1s6 August, 1949 (F.N). '
25. Dr. B. G. Ghate, 15th October 1949. M. R, THADANI, Upder Secy.
26. Mr. B. R. Mandal, 15th October 1949. 4
27 Mr. H. C. Sharma, 17th October 1949. N N )
28. Mr. C. K. Ray, 17th October 1949 (Afternoon). . 330;1:3) :; L . e 127:‘ bO;to Z’ 150
o. /49.—S. Mehtab Singh, ‘Deputy Director”
29. Mr. Sundar Lal Khurana, 19th October 1949. of Training, Directorate General of Hes Pt;lagpent e
80. Mr. Ram Lal Mehta, 22nd October 1949. Employment, Ministry of Labour, is” appointed tempo-
rarily as Director of Work Centrgs in the Wlinistry of
31. M. Ayodhya Prakash, 22nd October 1949. Rehabilitation with effect from the 1st October, 1949,

R. C. DUTT, Dy. Secy.

“J. N. MATHUR, Asstt. Secy.

MINISTRY OF EXTERNAL AFFAIRS
New Delhi, the 24th October 1949

No, F. 186-XPA /49.—Capt. V. A. Kidwaj, Research
Officer in the Ministry of External Affairs, has been
appo nted as Press Attachd, Legation ot India, Bagndad,
w.th effect trom the fore-noon of the 17th September.
1949.

M. A. HUSAIN, Dy. Secy.

————————

New Delhi, the 26th October 1949

No. 400-Pt.—The Governor General is pleased to recog-
nise. provisionally the.sppuibment oI Mr, Stanley A.
as vwe Consul for the United Stateg oL America

at Madras.

No. 401-Pt.—The Governor General 1s pleased to recog-
nise provisionally the appointment of Mr, Oscar Barros

Contise€onsul General tor Peru at Caleutta.
0. V. RAMADQRAI, Under Becy.

New Delhi, the 26th October 1949

No. 402-FSP.—Mr. V. M. M. Nair, I.C.S., Senior
Under Secretary in the Ministry of External Affairs, has
been granted leave in India on average pay for one month
and one day and on half average pay for 4 days combined
with leave ex-India for 21 days on half average pay and
Study Leave for nine months, with effect from the 1§th
July 1949, with permission to piefix Sunday, the 17th
July 1949, to his leave.

The Ministry of External Affairs Notification No. 294-
BII, dated the 25th August 1949, is hereby cancelled.

New Delhi, the 27th October 1949

No. 403-FSP.—Mr. S. K. Chowdhry, LF.S., hus
been appointed Second Secretary, Legation of India in
Irac, Baghdad with effect from the forenoon of the 17th
September, 1949.

No. 404-ADI.—Mz. Girija K. Mookerjee has been appo-
inted as a tomporary Research Officer in the Ministry of
External Affairs with effect from the forenoon of the 15th
October, 1949.

P. N. KRISHNASWAMY, Dy. Secy.

MINISTRY OF REHABILITATION
New Delhi, the 17th October 1949

No. 2-Admn(A)/75/49.—Mr. Sri Ram Puri relinquished
cha ge of the Office of Executive Engineer in the Ministry
of Rehabilitation with effect from the afternoon of
September 30, 1949.

K. J. GEORGE, Asstt. Secy.

MINISTRZ OF FINANOE
New Delhi, the 25th October 1949

No. PFG-11-Est.I4T~—Mr. A. C—Boss, Dopwy
Secretary, Ministry of Finance has been granted earnea
leave tor 30 days with effect from the 3rd October, 1949
with permission to prefix the closed holidays from the 29th
September to ist October and Sunday the 2nd October
and affix the closed holiday on the 2nd November 1949 to
the leave.

New Deihy, flhu m Qetober 1949
- -

No. PFG-9-Bat.T/47.20n¥R& veturn from leave, Mr.
B. L. Batra resumed charge of his -duties as Deputy
Secretary, Ministry of inance with effect from the 22nd
Octobe., 1949.

The services of Mr. R. D. Balvally, Deputy Secretary,
Minisiry of Finance have been replaced at the disposal
of the Auditor General of India with effect from the 24th
October, 1949 forenoon.

No. PFG-35-Est.I/47.—On the transfer of his services
to the Hyderabad Government, Mr. X. A. Master, Deputy
Controller of Capital Issues, Ministry of Finance relin-
quished charge of his duties on the 17th October, 1949,

torenocon.

No. PFG-172-Est.I/47.—On return from leave, Mr.
B. 8. Chadha resumed charge of his duties as officiating
Superintendent, Ministry of Finance with effect from the
22nd October, 1949.

New Delhi, the 29th October 1949 |

No. PFG-7-Est.I/47.—On return from leave, Mr. A. N.
Kaul, resumed charge of his duties as Under Secretary,
Mumist.y of Finance with effect from the 26th October,
1949. .

Mr. Ajudhia Nath, officiating Under Secretary, Minist-
ry of Finance has been granted leave on average pay for 2
months with effeet from the 25th October, 1949.

C. 8. MENON, Dy. Secy.

New Delhi, the 26th October 1049

No. F. 7(47)-F.I1/49.—In partial modification of Finance
Ministry’s Notification No. F.7(46)-F.11/49, dated the
9th August, 1949, Lt.-Col. R. C. G. Chapman, C.I.E.,
0.B.E., R.E. (Retd.), Master, India Security Press,
Nas’k Road, was granted Leave on Average Pay ez-India
for 2 months and 8 days from the 1st August, 1949, to the
8th October, 1949, with permision to prefix Sunday, the
3lst July, 1949, and to affix Sunday, the 9th October,
1949, 1o his leave.

2 On return f om leave Lt.-Col. R. C. G. Chapman,
C.ILE.. 0.B.E., R.E.(Retd.), resumed duty as Master,
India Security Press, Nasik Road, with effect from the
forenoon of 10th October, 1949.

.

a
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8. Major C. C. Rosher, R.I3. (Retd.), Officiating Muster,
India Becurity Press, Nasik Road, revericd as Deputy

glﬂster. Cu rency Note Press, with cflect from the some
ata.

4. Major N. D. Prabbu. Officinting Deputy Master,
Currency Note Press, reverted ns Assisfaut DMaster,
J’Jurrency Noto Press. with effeet from the saume date.

H. 8. NEGI, Dy. Scey

" MINISBTRY OF FINANCE (REVENUE DIVISION)

CusToMs HSTABLISHMENTS

New Delhi, the 29th October 1949

No. 71.—Mr. B. C. Satyawadi, Collector of Customs,
Caloutta, was granied leave on average pay for twenty
three days with effect f om tho 2nd September 1949, with
Ycrmission to affix Sunday, the 25th Seplember, 1949, and

ﬁ)ujg holideys from 26th September. 1949 to 7th Octlober.
49,

No. 72.—Mr. E. Rajaram Rao, Collector of Centrenl
Excise, Caleutta, was appomted to officzate as Colleetor of
Cugtoms, Caleutta, vice Mr. Salyawad:, in addition to his
bwn dutiey as Collector ot Central 19xerse, with effect from
2ud September, 1949.

INDARJTT SINGH, Dy. Secy

OENTRAL BOARD OF REVENUE
CusToMe ESTABLISEMENT
New Delhi, the 29th October 10949

No. 78.—Mr. G. V. Roge, Auditor, Mudras Custom
House, has been granted leuve on half average pay for
2 months with effcet from 30th September, 1949, in exten-
sion of leave sanctioned in Board’s notification No. 57-
Customs Establishment, dated the 18th June 1949,

No. 74.— -Mr. T. C. Locke, Chief Inspector, Preventive
Service Madras Custom House. has been granted leave on
average pay for 4 months, with effect from 29th September,
1949, preparatory to retirement.

éMr. C. Rama Krishno Rao Naidu, an Appraiser of the
Madras Custom House, and Intely Customs Tiaison
Offcer, New Dolhi, hag, an his veversion to Madras
Custom Houee, been appointed to officiate as Chief Tnspee-
tor. Preventive Scrvice, in that Custom House, with cffect
from 29th Septomber 1949, vice Mr T C Tocke granted
_ve preparatory to retivemont, and until further ovders

No. 76.—~Mr. G, L. M. Tartnctt, a permanent Apprai-
ser and an officiating Principal Appraiser of the Caleutta
Custom Houre, hasg, on retu n from leave, heen re-uppoint-
ed to officiato as a Prineipal Appraiser with effeet from
218t Beptember 1049 and until further orders, reverting
Mr, C. A. Deefholts as Appraiser from the same date.

P. K. BARDHAN, Under Secy

MINISTRY OF FINANCE (DEFENOE)
New Delhi, the 28th October 1849

No, 12/80/49-Estt.—In continuation of Gazette Notifica-
jon of even No dated the 17th Scptember, 1949, granting
rivilege leave for one month, Shri §. B. Mitra, Assiztant
rinancial Adviser, Ministry of TFinance (Defence) was
-anted an extension of privilege leave for © davs from the
Oth to the 28th Septerber, 1949, with permissim to
ffix the closed holidays from the 20th Septcmber 1949
» 2nd October, 1949.

8. JAYASANKAR,
Joint Financisl Adviser.

MINISTRY OF OOMMEROE
CoMMEROIAT, ESTABLIAUIMENTS

New De hi, the 5th November 1049

No. 7-T.0.A.(37)/49.—Shri M. V. Bhatawdekar officiat-
ing Chiel Tesenrch Officer in the Office of the Economie
Advisor to the Government of Indie has been grauted
eurned leave for one month with cffect from the 17th
Oclober 1049, with permission to pr¥fix Sunday, the 16th
October, 1049,

No. 7-T.0.A.(38)/49.—Dr, B. G. Ghate, officinting
Deputy Economic Adviser to the Government of Iudia,
was granted earned leave for 15 days with effeet from the
forenoon of the 28th September, 1949,

V. C. TRIVEDI, Dy. Secy.

Exrort TRADE CONTROL— FSTABLISIMENT
New Delhi, the 5th November 1049

No. 115-0W(19)/49.—On rcturmn from leave, Mr. E. C.
Deefholts resumed charge as officinting Fxecutive Officer
m the office of the Deputy Chief Controller of Exports,

Caleuttn, with effect from the forcnoon of the 12th Oecto-
her, 1949.

N. SEN GUPTA, Asstt. Secy.

MencaANT SHIPPING
New Delhe, the 5th November 1049

No. 164-M.I.(29)/49.—Mr. Shiv Charan Dag, Asaistant
Director of Soamen’s Welfure, has been appointed to offi-
ciate as Assistant Dirccetor General of Shipping in  the
Dircetorate General of Shipping with effect from the 15th
Hepternber 1949

———e e}
ExEMy TRADING
New Delhi, the Bth November 1049

No. 35(4)-Misc(ET)/49.—Mr M. Ahmadullab has heen
granted carned leave for 32 days with effect fromn the 15th
October 1940 on the tcrmination of his appointment as
Confroller of Enemy Trading, Enemy Firms end Custe-
dian of Encmy Property, Bombay.

H. C. SARIN, Dy. Secy.

TARIFFS
New Delhi, the 5tl November 1949

No. 63-T(9)/49.—Mr. A. K. Bancrji, & temporary
Terearch Officer in the office of the Fiscsl Cominission
wag granted earned lcave for one day on the 5th August,
1949, followed by extraordinary leave on medieal grounds
for 58 days from the 6th August to the 2nd October 1949,

No. 28-T(28)/49.—Mr. M. E. Rehman, Member, Indiun
Tariff Board, Bombay, relinquished charge of his post
with effect from the 4th October, 1949, His nervices
were replaced at the disposal of the Ministry of Fiuance
(Revenue Divigion) from the same date,

8§, RANGANATHAN, Joint Becy.

TMporT TRADE (C'ONTROL

New Deolhi, the hth November 1949

No. 7(128)L.T.0./49.—Mr. V Prakash, Licensing Offi
cer in the office of the Chief Controller of Tmports New
Delhi, has heen granted leave on  average pay for «ix
waeks with effeet frorn the 8rd QOc*ober, 1949 with perniis-
sion to prefix Dusehra holidays from 28{h Beptember  to
1st Octobry 1949 and Sunday the 2nd October, 1949,

M. A. MULKY, Under tiecy.
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T STABLISHMENT
New Delhi, 1he 5th Novembey 1949

No, 1-Est,(5)/49.—Meusrs., K. 8. Avjunen and Hargundas
have been appointed to officiate vy Superintendents in the
Ministry of Commerce with effect fromn the [orenoon of the
15th October 1944,

U. L. GOSWAMI, Dy. Seey.

MINISTRY OF FOOD
New Detni, the 20th Ootober 1049

No. 234,-Mr. 3. T.. Trikha, T3.A., Asgistant Director
of Movement. Ministry of Tocd, was granted cn ned leave
for 8 days with effect {rom 12th HSeptember, 1949 (forenoon)
with permission to prefix Sunday the 11th September,
1949, to the lenve.

Ou return from leave Mr. Trikha resumed charge of Lis
duties a3 Agsistant Directo of Movemeni with cffect
from 15th September, 1049 (forenocan).

New Delhi, the 27th October 1949

No. 235.—Mr. Santosh Kumar, B.8e¢., Food Exccutive
Officer, Ministry of Food, was granted carmed leave for 12
days with effcct from 16th August 1949, with permission
to prefix Sunduv the 14th August, nnd closed holiday on
15th August and suffix Sunday the 28th Aupgust, 1949, to
the leave.

On return trom leave, Mr. Saniosh Kumar resumed
charge of his dutics as Foad Executive Officer with effect
from 29th August 1949 (forencon)

No. 2386.—The services of Mr. Amar Simgh Baghel,
B Sc., Assistont Dircetor of Purchase, Ministry of Food,
were placed at the disposal of the Minisiry of Tlome Affairs
with cffect from 14th Oclober 1949 (forenoon).

‘ N. ¢. MUKTRRJII, Under Secy.

New Delhi, the 26th October 1949

No. 2085.—On {ransfe: from the office of the Regional
Food Comrmissioner, Southern Reginn, Madrus, Mr. A. A.
Nair, B.A., hay heen wuppointed as Assistant Dircctor
{Aceounts) in the office of the Regional IFood Cornmis-
sioner, Bombay with effect from the forenoon of the 27ih
Heptember, 1049,

No. 2086.—Mr. [ C. Khosla, M.A., Assigtant Direclor
in the office of the Tegionnl Food Commissioner, Weste u
Region, Bombuy was granted earned leave for 27 days
with effect {from 2nd May, 1949 combined with half pay
leave for 20 duys and exlraodinary leave for 8 days with
permission to prefix Sunday the Ist May 1940 to the
le ave.

On the expiry of the leave he resumed duty as Assistant
Direclor in the sume office with effect from 21st June,
1940.

Notificution No. 2071 dated 1st August, 1949 is hereby
cunecelled.
GUR BAKISH SINGH, Asstl. Becy.

MINISTRY OF EDUOATION
New De'hi, the 27th October 1949

No. F. 89-50/49-D3.—Mr. T. C. Kemp, B.A., at pre-
gent 8rd Magter Tawrence School, Sanawar (Simla Hills),
i appoinfed temporarily as Houge-Master (Cenfral Serviee
Clags TT) in the same schaol with effect from fhe 1st. April
1949. P

L. R. SETHI, Dy, Secy.

New Delhi, the 28th October 1949

No. F.2-4/49-A.8.—Mr. T, S. Krishnamoorthy, 2 tempo-
rary Assistant Becrelury in this Ministry has becn granted
carned leave for 80 days from B8rd October, 1948 to 1st
November 16948 combined with half pay Teave for 8 days from
2nd November {o 4th November 1949 wilh perroigsion to
prefix the closed holidays from 29th Septeinber 1949 to 2ng}
Oclober 1049 and suffix the elosed holidavs of the 5th and !
6th November 1949.

2. Mr. B. N. Bhardway, a temporury substuntive Bupe-
rinfendent in this Ministry has been appointed to officiate

as  Arsistant Secretary from 8rd October 1049 wvice
Mr. T. 8. Krishnamoorthy, granted leave.
3. Mr. Kirhan Hingh, a temporarv Assistant in this

Ministry has been appointed to officinte as Superintendent
viee Mr. B. N. Bhardwaj, promoted as Assistant Recrelary.
from the same date.

. JOHATRI, 1Tnder Seeys

New Delhi, the 28th Oclober 1049

’ No. ¥, 2-5/49-A.3.—Dr. A, M. D’'Rozario, on hig trans-
fer from the post of 2nd  Secrctary in the Education
D('purtmen't in the Indian Fmbassy, Washington, has
been appointed to officiate as Depuly Tducational Advi-
ser in this Ministry with effect from 22nd October 1049
(affernoon) wvice Mrs. P, Johari, appointed  Under
Recretary,

Mre. Prema Johari offieiating Deputy Tducational A{I'—
viser in this Ministry has been appointed to officiate as
Under Secretary with cffoct from 92nd October 1949
(atlernoon) wice Mr. H. K. Tandon transferred to the

Indian Adniinistrative Service on  14th October 1949
(nfornoon),

P. N. KIRPAL, Dy. Secy.

ANTHROPOLOGY
New Delhi, the ©Tth October 1949

No. F. 6-19/49-A.2—Dr. B. K. Chatterjee, M.Se.,
D.Sec., is confirmed as un Anthropologist in the Depart-
ment of Anthropology with effect from the 22nd Marok,
1949,

————

AroungoLocy

New Delhi, the 28th October 1949

No. F. 1-27/49A.2.—Mongieur Raymond Burnier is ap-
pointed as an Honorary Officer on  Specil  Duty in the
Department of Archieology wilth effeet from the torenoon ot
26th Scplember 1049, This Minisiry Notifiestion No. F.1-
27749 A2, dated the 6th October 1949 is Lereby cancelled

RAM LAT, Under Secy.

MINISTRY OF AGRIOULTURE '
New Delhi, the 28th Octobsr 1049

No. F. 1-75/49-Eett. I.—Bhri Sudarshan L. Mehta ha
been appointed as a temporary Director of Publicity i
the Ministry of Agriculture with effect from the forenom
of the 27th July,. 1949.

New Delhi, the 20th Octobe.r 1949

No. F. 1-102/49-EBtt.I-—Shri 8. V. Joshi, on  transfe
trom the Minstry of External Affairs is appoivled as Deput:
Sporetary in tho Ministry of Agriculture with effect fror.
the forenoon of 25th Qctober 1949,
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No. F. 1-103/49-Estt.I.—Shn Vas Dav a temporary subs-
tantive Buperintendent in the Mipistry ot Agriculture i
appomted to officiate ns an  Assistant Scerctarv in that

Ministyy with eflect from the forenoon of the 94th Oclober
1949,

1. J. MAJ.HAN, Under Sccy

New Delhi, the 27th October 1949

No. F.43-5/49-Oomm.—8hri K. Kunhikannan Nambiar
has bheen appointed Secretary, Tndian Contral Arecanut
Committee, with effect from 25th Heptember, 1948.

No. F.1-71/49-06.—Dr. T. G. Blurname, Agriculturnl
Marketing Adviser to the Government of India, 18 granted
leave on average pay for one month and 9 days with offect
ftom 1st November, 1949.

8 R. MAINI, Dy Scey

New Deélht, the 29th October 1949

No, F, 1-16/48-8t.—1»» & R. Sen, MA, PhD
(Liondon), Deputy Econonue and Statistien] Adviser m the
Directorate of Heonomies and Statistics 18 granted earned
leave for 13 daye with effect lrom drd October 1949, with
permngsion to prefix closed hohdays from 20th Seplemmber
1949 to 2nd October 1949, (both duys wmelusive)

W. R. NATU,
Economic und Statistical Adyviser
and Deputy Seeretarv

MINISTRY OF INDUSTRY AND SUPPLY
| New Delht, the 26th October 1849

No. 359.—Mr G. C. Das Gupta, & Superintendent in
the Ministry of Indust y and Supply, has been granted
leave on averape pay for two months with effect from the
15th September, 1949

New Delhi, the 27th Qciober 1949

No. 881.—On appointment ag an emergency recruit to the
Indian Administrative Service, Mr. A K Dutta, Private
Sceretary to the Hon'ble Minister for Tndusiry and Supply.
has been relicved of hig duties in that Muastry with effect
from the forenoon of the 15th October, 1949,

New Delhi, the 28th October 1949

No. 366.—Mr. J L. Tandon an Assistant in the Minist-
ry of Industry and Supply, was appoinled o officiate as
a Superintendent in that Ministry with effect from the
25th August 1949, wee Mr M T8 Menon grur}bed leave

On Mr Menon's return from leave on the afternonn of
the 24th Sceptember 1949, Mr J. T, Tandon confinued to
offic nte as Superintendent, vice Mr G O Dus Guptn
granted leave

No. 367.—Mr M TR. Menon, a Superintendent in the
Ministry »f Tnduslry and Supply, was granted leave on
average pay for one month with cffect from the Z5th
Aungust, 1949.

New Delhi, the 29t October 1949

No. 368.—In continuation of the notification of the
Government of India in the Ministry of Tndustry and
Supply, No 815, dated the 24th Angust, 1049, Mr. A. J.
Mukaryi, » Superintendent in that Minigtry, has been

ted oxtension of Jeave on average pay from the 21st
%)rmblﬁr to 4th Novernber 1940 with permission to nffix
ihe closéd holiday on the 5th November and Sunday the

oth Novetiber, 1949
! D. §. BENEGAT,, Under Secy.

New De'hi {lie 27th October 1949

No. 380.—M» T & Taul, officinting Works Manager
‘1 {he Mathematical Tnstrument Oﬂ’lce,ICalcutm, revert_Pd
as officiating Assistant Worka Mmnager 1n that office, with

offect from the Jlat August 1949 (Afternoon)
gHIV DTV SINGH, Under feey,

New Delhi, the 81st Oclober 1949

No. 362, —Mr. H. 8. Vazifdar, an Asgis{ant Tron and
Bleel Controller (Gvr IT) in the Organication of the Iron
and 8teel Controller, Caleutta, was granfed earned leave
for 20 days with effect from the Sth Octoher 1949, with
pernussion to prefix Sundav, the 25th  September und
closed holidags from the 26ih  Sopfember to the 7th
October 1949, to0 his leave.

No. 364.—Mr. P K Mitra  Assisiant  Administrative
Officer in the Tron and Stecl  Controller’s  Organisation.
(‘aleuita, was granted earned leave for six davs with effect
from {the 81si Augus{ 1049.

N. R. REDDY, Under Secy.

New Delly, the 26th Oclober 1849

No. 366.—Mi £ Pedersen of M/s . T, Smidth and Co
Lid , Bomhav has been appointed to officiate as Honorary
Consulting Fingineer (Cement) to the Government of India
in the Directorate General of Industries and Supplics with
effecet from the forenoon of (he 31st August 1949, vice
M: E B Mogenszen proceeded on jeave

B ——
New Delhio e 2Tth Octoher 1049

No, 887.—Mr N (. Dutt, A-sistant Dircctor (Ad-
ministration) in the Directorate Genoral of Tndustrics and
Supplies, New Delhi has been granted privilege leave for
one month and ten duvs with coffcet from the 96th
September, 1949 with permicgion to prefix Sunday the
25th September 1949 und suffix the closed holiday on the
5th November 1949 and Sundav the 6th Novernber 1949
tn the lenve

No. 358.—On tranwfer from the office of the Regonal
Commisstoner (Digposals), Caleutta, Mr 8. C. Murgai, a
Director, has heen appointed {o nfficiate in the same capa-
cily in the Direclorate Gencral of Disposals, New Delhi
with offect from the 8th July, 1949,

Now Dellu, the 5ih November 1949

No. 385.—Mr. Chaman T.al hns been appointed t> offi-
cinte ag, Officer-in-Charge Cottage Industries Information
Bureau in  the Directorate (fenernl of Induriries and
Supplies, New Declhi with effect from the forenoon of the
16{h August 1949

RurpEr CONTROL
New De'hi, the 27th October 1949

No. 25(3)-1-6/49.—Mr. I* V. Tsanc. Rubber Production
Commissioner, Indian Tubber Toard. Koffayam wus
granted carned leave for scventeen davy with effeet [rom
the 19th Sceplember, 1949.

2 On return from leave. Mo PP V. Isnac relinguished
charge ol his post of Rubber Production Commisgioner,
Indian Rubber Bomid, Kotinyam on the afternoon of 8th
October, 1049.

K TRAM, Dy. Secy
New Dealhi, the 26th October 1949

No. 833.—Mr. M R. Kazimi, Dircctor in the Office of
the Textile Commissionor, Bombay, is appointed to offi-
cinte as Deputy Textile Commissioner in that Office with
offeet from tho 25th Auguct, 1949

New Delli, the 81at October 1049

No. 388.—Mr B K Kaul, I.(".8., Joint Textile Com-
missioner in the Office of 1he Textile Commirgione .
Bomhav, is granted extensiou of leave on average 7pav,

faor one manih with cffect from the 19th October, 1949.
5, A. TECKCHANDANI, Under 8ecy
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RurBEr CONTROL
New Delhe, the 3lst October 1949
No. 28(4)I-6/49.—Mr. V. C. Naidu, Becretary, Indian

Rubber Board, Kottnyam, was granted, earned leave for
93 duys [rown 9th Mayv 1949 to 14th August 1949 and louve
on half pay from 15th August 1949 to 17th Seplember
1949 with permission to affix Sunday the 18th September,
1949

P. V. 5. SARMA, Asstt. Secy.

Bombay, the 291h October 1949

No. BSI-2TB).—Mr. A R. R. Deshpande, Director m
the Office of the Textile Commissioner, Bomhay, resuined
duty on the forenoon of the 12th Oeclober 1949. The un-
expired portin of his leave for one day on the 12th Dcto-
Ler, 1949 is cancelled.

No. BSI-2(89),—Mr. M. B Kuzinii,
Commissioner in the Office of the Textile Commissioner.
Bombuay is granted earned leave for 27 days with effect
from the 24ih October, 1048 to the 19th November, 1949
with permission to prefix tho holidays or the 21st and
the 22nd October, 1949 und Sunday the 23rd  Octiob-r,
1949 and sufix Sunday the 20th November, 1949 to his
leave.

Deputy Textile

No, BSI-2(223),—Mr. B. V. T. Tyengar, Assistant
Director (Grade IT) in the Office of the Textile Cornmis-
gioner, Bombay is g-anted earned leave for 29 days with
affect from the 4th October, 1949 to the Lsl November, 1949
with permirsion to prefix the holidays on the 1st and the
8rd October, 1949 and Sunday the 2nd October, 1949 and
sutfix the holiday on the 2nd November, 1949 to his leave.

No. BSI2(284).—Mr (. A. Dosai, Assistant Director
(Grade IT) in the office of the Textile Commigsirner,
Bombav, was granted enrned leave for 9 days with effect
from the 12th Oclober, 1949, to the 20th Octobor, 31949
with permission to suffix the holidays on the 21st and the
99nd October, 1949 and Bunday the 28rd October, 1949
to hix leave. )

PREM CHAND, Under Secy

MINISTRY OF RAILWAYS
(Rallway Board)
New Dellu, the 260h QOctober 1949

No. E49P08/5/4.—Mr DB, B. Mathur, jofficinting
Deputy Tratfie Manager, 0. T. Reilway is appointed as
Officer on Special Duty, Railway Bourd with rffect from
10th Qclober, 1949,

Now De’hi, the 27th October 1949

No. E4TR048.—Capt. R. Srinivasan, e war-gervice
candidate, has been appointed as & probationer in the
Transportation (Trafic) and Commercial Department cf
the Buperior Revenue Eatablishment of the Bombay,
Barods and Central India Reilway with effect from 4th

QOctober 1949.

No. E49NO01/1/2.—Mr. M. K. Kaul, Deputy Controller
of Stores, Bombay, Baroda and Central India Railway,
olficiated an Depnty General Manaper, on that railway
from Tat July, 1949 to 25th August, 1949.

New Delhi, the 29th October 1949

No. E49NO1/1/2.—Mr. M. Khalid, officiating District
Controllec of Stores Bombay Baroda and Central India
Railway, is appointed to officiatc as Deputy Controller of
Stores on that railway with cffect from 1st July 1949.

G. RAMA RAU, Dy. Becy.

MINISTRY OF TRANSPORT
New Delhi, the 2Tth October 1949

' No. E-45(12)/49.—Mr. C. N, Raghavendra Reu, Offi-
ciating Assistant Controller of Railway Priorities, Ministry
of Transport, was granted earned leave for 84 days with
effect from the 11th July 1949.

2. Mr. B. K Dey, Officiating Superintendent, Ministry
of Transport, was appointed to officiate ag Assistant (Cont-
roller of Railway Priorities for 84 days with effect from
the 11th Julv 1949 vwe Mr. C N. Raghavendra Rau.

2. Mr. K. Balakrishnan  Officiating Assistant-in-charge,
Ministry of Transport, was appointed to officiate as Super-
intendont for 84 days with effect from the 11th July 1949
vice Mr. B. K. Dey.

Ports
New De’hi, the 28th October 1949

No. 14-P(89) /49.—Shri 13. G. Khabuade, Registrar to the
Chief Commissioner for Cuteh, i3 appointed to officiate as
Becrctnry to  the Development Commissioner, Kandla
(Cutch) with effect from 1st October 1948,

A. K. MUEHERJEA, Dy. Secy.

MINISTRY OF INFORMATION AND BROADCASTING
New Delhi, the 24th October 1949

. No. 9(1)-Pub./49.—Mr. D. R. Sharma, lately Officer-
m-Charge (Library) in the Publications Division, Minist y
of Information & Breadeasting, was granted leave on
nverage pay for one month and eleven days, with effect
lrom the &th July 1949, with permnission to afix the closed
holiday on the 15th August, 1949 to his leave. At the
oxpiry of the leave bis services were placed at the dis-
posal of the DirsctorGeneral, Archzology.

This supe.sedes Tnformation & Broadcasting Ministry
notification of even number diated the 6th September,
1949,

New Delhi, the 28th October 1949

No. 2(29)-Pub/49.—Mr. Hari Chand Akhtar was appo-
inted Assistant Fditor in the Publications Division of the
Minisfry of Information and Broadeasting, with effect
from the 7th September, 1949 (forenoon), in a temporary
cupaoiby.

This supersedes the notification of even number dated
the 19th October, 1949,

New Delhi, the 20th October 1949

No, F. 9(7)Pub/49,—Mr. C Modak, Editor (Pamphlets)
Publications Division, was granted 8 days earned lesve with
offect from the 21st Septernber 1949 with permission to
tifix the closed holidays and Sunday from the 20th Septem-
her to 2nd October 1949,

No. 2(68)Pub/49.—Mr. A, M. Bhastri, Assistant Editor
(Hindi), Publications Division, Ministry of Information and
Broadeasting, relinquished charge of the post on the after-
noon of the 12th Qctober 1949,

New Delhi, the 8lst October 1049

No. 1/28/48-I.P.—Mr. R. K. Chatterjee, s temporary
Information Officer in the Press Information Bureau, has
been granted carned leave for 27 days with eflect from
October 8, 1949, with permission 1o prefix the closed
holidays on  Heptember 29, 30, and October 1 and
Sunday October 2.and suffix Sunday October 30, 1940

+o the leave.

No. F. 2(69)-Pub/49.—Mr. R. L. Mehta, Deputy Direct-
or, Publications Division relinquished charge of the post
on the forenoon of 22nd October 1949.

8. PRASADA, Under Secy.
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Now Delhi, the 8lat Oclober 1949

No. 4(58){49—3.11.—Miss Mchra Maseni, Deputy Divec-

tor (General), External Services Division, All Indin Rudio,

is appointed Director of External Services, All India
Radio, with effect from the 22nd October, 1949.

H. P. KAUL, Under Secy.

MINISTRY OF OOMMUNIOATIONS

New Delhi, the 31st October 1949

No. 14-A/22-48.—Mr. J. C. Ghose, Officiating Welfare
Officer, Civil Aviation Training Centre, Allahabad,
relinquished charge of his duties on the afternoon of the
14th October, 1949.

P. K. ROY, Dy. Secy.

Poars aNp TELEGRAPHS
New Delhi, the 24th October 1949

No. BPA.72-18/49.—Mr. L. J. Sajnani, officiating
Additional Postmuaster-General, Delhi Cirele, is granted en
exlension of leave on average pay for three weeks with
effect from the 22nd October, 1949.

No. SPA.72-21/49.—Major P. K. 8. Chari, officiating
Postmaster-General, U.P. Circle, is confirmed in Grade I
of Direclors of Postal Services with effect from the 19th
September, 1949,

The following officers are confirmed in Grade II of
Directors of Postal Services with effect from the dates
noted ageinst them:—

Mr. K, I, Sen, Offg. Director of Postal Services, Grade
I—15th September, 1049,

Mr. N. M. Ghose, Offg. Director of Postal Services, Grade
II—19th Beptember, 1949,

The following officiating Assistant Postmasters-General
are confirmed in the Senior Time Scale cadre of the
Indian Postal Service, Class ], with effect from the dates
noted against them:—

Major H. K. Rao—15th Beptember, 1949,
Mr. Madan Kishore—19th Beptember, 1949.

New Delhi, the 26th October 1949

No, BPA.76-5/49.—On the expiry of his leave, Shri
Krishna Prasada, 1.C.8., resumed chn ge as Dircctor-
Gtenorul, Posts and Telegraphs, New Delhi on the forennon
of the 21st October, 1949 relieving I.t.-Col. N. Sherrard
Smith,

NO.‘ BPA.2183-6/49.This Ministry's Notification No.
SPA. 218-6/49, dated the 28rd September, 1949, granting
leave to Mr. B, C, De, Asstt. Deputy Director-General
Posts and Telegraphs with effect from the 3rd October,
1949, is eancelled.

K. V. VENKEATACHALAM, Dy, Secy.

Posrs AND TBLEGRAPHS
New Delhi, the 25th October 1949

No, 8TA.91-8/49.—Mr, M. B. Sarangapani, Assigtant
Chief Engineer (Telegraphs), Posts and Telegraphs Direc-
" torate is appointed to officiste as Director of Telephanes,
P. & T. Directorate with effect from the 22nd August
1049, vies Mr. M. DeLima, granted leave.

V. K. R. MENON, Secy.

MINISTRY OF WORKS, MINES AND POWER
New Delhi, the 27th Oolober 1949
No. DW1/1479/49.—M>. Man Singh, Member, Central

Wuterpower, Irrigation and  Navigation Commission 1%
granted three months’ leave on average pay with effect
trom the 8rd October 1949, with permission to prefix the
closed holidays from the 20th September, 1949 to 1st
October, 1849 snd Sunday, the 2nd October, 1949, {o the
leave.

No. DW-1/1684/49.—Mr. K. L. Vij, Assistant Di cetor,
Central Watcrpower, lrrigation aund Navigation Commis-
gion is temporarily appointed as Deputy Director m ihe
gsame office with effect from the 11th February 1949
(forenoon).

No. DW-1/15635/49.-—Mr. K. V. Rama Ruo, Extra
Assistont Directo. in the Centrul Waterpower, Irrigation
and Navigation Commission is appomfed as  Assistant
Director in the saume office with effect from the 10th July
1949 (forenoon),

New Delhi, the 28th October 1919

No. DW.1/676/49.—Mr. R. C. Tulwar is
temnpornrily us Assistuut Director, Centrul
Irrigation and Navigation Comimnission, with
the 5th October 1949 (torenoon).

New Delhi, the 29th October 1949

No. EL-I-89(8).—The services of Mr, A. Shankaran,
Junior Project Officer m  the Central lectricity (‘om-
mission were pluced at the disposel of the Central Water-
power, Irrigation and Navigation Comrmisdion, with effect
from the alternoon ol the 15th Octuber 1949,

8. NEELAKANTAM, Dy. Secy.

appointed
Waterpower,
effect from

New Delhi, the 26th October 1949

No. E3(90).—Mr. R. K. Lakshmanau, Administ.ative
Ofticer, Central Public Works Department, is granted
leave on half avorsge pay on medical certificate for o period
of two months in continuation of the lcave granted to him
in this Ministry's Notification No. E3(90), dated the 2lst
June, 1949.

New Delhi, the 28th October 1049

No, Adm. 2(38)/48.—Mr. K. L. Saxena, officiating
Buperintendent, Ministry of Works, Mines und Power, is
granted leave on uverage pay for 15 days with cffect from
the 5th October 1949, with permnission to prefix to ihe
leave the closed holiday on the 4th, and affix those on the
20th and 21st October 194Y9.

No. Adm. 2(89)/49.—Mr. S. P. Sarna, B.Se., officiating
Superintendent, Minigtry of Worky, Mines and Tower,
was granted earned leave for 15 days from the 8rd October
to the 17th October 1949, with permission to prefix closed
holiduys from the 20th September to the lst Oectober and
Sunday the 2nd October to the lenve.

H. C. GUPTA, Dy. Secy.

New Delh,, the 26th October 1949

No. 32568-WIII/49.—In exorcisc of the powcers couferred
by puragraph 1 of the Fou.th Schedule to the Delbi and
Ajmer-Merwura Rent Control Act, 1947 (XIX of 1947), the
Centrul Governmmnent is pleased to appoint Mr. K, M Bhatia,
1.8.1,, Superntending Engineer, Central Public Works
Department, as Rent Controller fur the puiposes of the
said Bchedule wice Mr. D, R. 13ahl.

N. B. CHATTERJI, Dv. Secey.

New Delhi, the 28th October 1949

No., EL-I-108(8).—The services of Mr. 8. Bhattucharya,
Assistant Engineer Central Flectricity Commission were
terminated with effect from the afternoon of the 12th
August, 1049.

N. . DUBE, Under Boey.
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MINISTRY OF LABOUR
New Delhi, the 25(h October 1949

No. Adm.1(1).—Myr. IIar Gopal Puri, a Superiutendent
in the Murstry of Labour, 15 grantod leave on average pay

for ono month and fitteen duys with effeet fromn the 8rd
October, 1949,

No, Adm.1{2).——Mr. K. Vcoraraghavan, a  tarmporary
Agsistunt iu the Ministry of Lobour is appointed to officiate
as Buperintendent iu that Minwiry with eftect [rom the
12th October 1949 vice Mr, Har Gopal Purl granted lewve.

Neow De.hi, the =Tth Octobor 1949

Ro. Adm.1(1).—On the termination o! the period of his
temporary transier as Coul Mines Wellare Cowmmnssiwner,
Dhanbud, Mr, 8, C. Aggarwal resumiced charge of the Office
of Deputy- Secretary to the Government of India in  the
Ministry of Lubour on the 26th October 14944.

No. Adm.1(2).—On relinquishing charge of the Office of
Deputy Secretary to the Government of India in the
Ministry of Labour, Mr. 3. DMullick, I C.5., resumed
charge ot the Oflicer on Spocind Duaty in that Ministry with
effect from tho 26th October 1949,

New Delhi, the 28(h October 1919

No. 88. 101(26)IV.—In pur-uance ol sub-scefion (1) of
seclion 16 of the Employees™ Slate Insawance Act, 1948
(XXXIV of 1948), the Central Government is pleased w
appoint Mr. K. K. Bharguva, M.H¢ , 1.\, as Actuary (a
Prinecipal Officer) in the Finployees’ Stite Insurance Cor-
porution with effect from the 1st Octobor 1949, Ilis term
of office will be for five vears and he will he on  probation
for one yeur.

N. M. PATNAIK, Dy. Scey

Dinkororate GENERAL oF RuwerriiMeENt & HNMPLOYMENT
New Delhi, the 19th October 1049

No. RP-87(1).—In supersession of this Ministry Noti-
fication No. RP-171(1) dated the U3th May 1947, the
Government of India is pleased to uppoint the following
persons as members of the Imployment Advisory Coan-
mittee set up for the Provinee ot Orissa to advise the
Regional Dirgetor of Resottlement and Tmployment, on
all matters >elating to the resottlemcnt, employment and
training of demobilised services porsonnel, diseharged
War Workers and othery:- -

1. Regiomal Director of Rescttlement & limployment, |

Ez-officio Chairman.

2. Additional Seeretury, Post-War Planning & Back-
ward ‘Welfare.

8. Supe.intending Fnginecr, Hiralud Dam Droject.
4, Chief Engineer, Electricity, Orissa.
5. Assmistant to the Inspector Gencral of Poliec.

6. Chief Engincer and Secretary, (Roads & Buildings),
P.W.D., Orissa.

7. Additionnl Post-Master General, Orissa.

8. District Commereinl Officer, Khu dha Road, B.N.
Rly.

9. Ascistant Collector, Central Exeise, Puri.

10, Becretary, Public Scrvice Cornrission,

11. Assigtant Rceruiting Officer.

12, 8ri Radhanath Rath.—TRepresenting the Ormsa States.
13. Viece-Chancellor, Ttkal University.

14. Sub-Regional Employment Officer, Cuttack.

15. 8ri Bhairah  Charan  Mohanti.—Representing  the
Provincinl Legislature.

16, wri (Gadadhar Dutia.—Represcuting tho
Liegislature,

Provineinl

17, 8 Nilunam Routra.~—Representing the
Legmslature

Provineinl
the

18. Su K. K. Rathore.—Representing

Employers
Organisation,

19. 81 U. V. Rama Rao.—Representing the Workers’
Organisation.

20, Sreemuti  Surala
Women's Lengue.

21, Sti Bhagwan Iiam, Seccrctary, Orissa Chamber of
(onrmeres.

Devi.—Representug  the  Orissa

22. Principal, Orissa School of Enginee.ing.
23. 8ri 8. K. Benrfa.—Representutive of ex-Hervicemen.

24, BSreermnati Nisamani Devi.—Represanting the Women's
Organisation.

26, Assistant Publie Relutions Olficer, Secrelary.

No. RA-68(1).—The services of Mr. Har Gopul Pui,
a permanent Superintendent in the Miaistry ot  Labour
and an officiutmg Administrative Office: in the Directorate
(veneral of Rescitlerment and Employment were replaced
al the disposal of the Mimsiry of Labour with cftect from
the 20rd Septomber 1949.

New Delhi, the 22nd @ctober 1949

No. RA-226(10).——Mr. (+. Doruiswaini, Administrutive
Officer, Regional Directorate of Rescttlement and limploy-
ment, Delhi and Ajmer-Mcerwa a, hus been granted earned
leave for 60 days with eflect fromn the 1st October, 1949,

New Delhi, the 26th October 1049

No. REA-676.—DMr. H. R. Malhotra, Assistant Sub-
Regional Employment Officer, Sub-Regionul Employment
lixchange, Ajmer relinquished charge of his post with
effcet from the afterncon of the B0Uth September, 1949,

BHAGWAN SINGH, Asstt. Becy.

New Delh, the 19th Oclober 1949

No. RPB-10(8)RPRO.—|n supersession ol this Ministry
Notification No. RPB-10(2)RPRO, duted the 6th October,
1949, Shri A. K. Sunwani, Assistaut Lublic Relations
Officer, Nugpur, is appointed to officiate as Regional
Publie Liclations Officer, C.P. and Berar, Nagpur, with
effect from the afternoon of the drd September 1949, vice
Shri M. (. Gavai relieved for appointment in the lndian
Police Service.

M. V. NILAKANTA AYYALR, Under Secy.

New Delhi, the 22nd October 1949

No. REA-813.—Mr. 5. l.. Dang, Assistant Director
(A(lml}lism'auﬁipn), Diregtorato Goneral of Hesettlement
and Employment, Now Delhi was appointed to hold charge
of the duties of the Central Clearing House Ofticer, Centiul
Clearing House, New Delhi, in addition to his own duties
with eftect from the 5th October, 1949,

E. U. DAMODARAN, Dy. Secy.

New Delhi, the 26th Oclober 1040

No. RTA-130.—Mr. H. Whittingham, ex-Assistant
Regionul Inspector of Training, East Punjab, Simla is
granted earmed leave for 2 months and 23 days with effect
from 16th May, 1949, on the expiry of which Ihs services
under this Ministry are terminated, This supersedeg this
Ministry's Notification No. RTA-130, dated the 21st June,
1949.

VIDYA PRAKASH, Asstt. Secy.



